
IN TIE CENT1AI ADMIt4ISTRATIVE 
T1IrnJNAL KD1 IT IONAL RE NC}1, 

Order Sheet (coatci) 

	

Date 	 Office Notes 
	 Orders of TrbunaI 

	

27.11.96 	 CHt 

None appears for the applicant. 
Respondents 1 to 3 by Shri N. Basavaraj. 

Respondent 4 by Shri B.B. Datta. Shri 

Jatta states that his client is not a 

necessary party and has filed a statennt 

of objection in this behalf. Respondent 

4 is the Kudramukh Iron tire Co. Limited. 

His plea is accepted and the name of 

Respondent 4 will be deleted. 

2. 	It is not clear whether notice has 

been served on the aJ.plicant;  The case 

may be fixed for 2.1.1997 and notice to 

be served to the applicant by Registered 

pcst e.g. 
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fEMHEFi (i) 	MEMBtf (A) 

	

27.11.10R6 	27.11.1996 

hri Shivaji Rao for 
applicant and Shri. - 	for 
the respondents. Shri 	d*Da-  Pt- informs 
us that he has received'insiuci0fls that 
the CISF in which the applicant was 
employed betore he was removed from service 
has been declared an armed torce of the 
union. He should furnish a copy of the 
notification in which S CISF has been 
declared an armed force of the union. 
Adjourned for this purpose to 16.1.87. 

. 	 T 
(Ch. flamak rishna Rao) 	(P. Srinivas&) 

Member (j) 	Ilember(A) 
2.1.87 	2.1.87 
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	 C: 	1/LH. — 

ThLj •:U fc 	pii-m. 
Hi'i N., Pcdnarai&iai f'OL Yi•j N. 
'o.insa1. f'oi 	 case 

L;U5 1as; hec.id  on  
ChLj P Jm ajaih hiorh L ow. ntice 

ha had recaj'ud insuucticns LhLb 
CJflti L IfldULrial Sacuity Force in unich 
tho  opplicant was em1.loyad bafora h wac 

or1 	 hs& hen dec1urd as 
fuccs uf Lha Union. 	{e was 

diiac..d bu ?t'rniah c cupy u' L4 	&tjfi 
n.3.un whw. am CI'TF has hen declajed as 

rrqed foir 	f the Union.' Shri Padcna 
rajaiah has accuidincly ptoduced bef'oa 
us a copy of tha Cantial Industrial Sacuiit 
Futcs (M ndnent)rct 	 fln pe:usinc 

.( 	- 
s 

. 5hime ndienc •cc 	scion 4 reads as 
L!flaL :— 4 

4, 	In .Lctl.an .3 uf h A ct- 

d ) in cub—saction (1), fui Lha 
words "the ?orc'. 
o'ds an ariad fotca of Lhu 

Union' shall ha subs'cjuted. 

In Ji5. nf Thu anv.,Th1S TilhL'f101 

has no jui isdicbicjn t' an bartuin this 
applicatiun becsua of t 	jSO'JjC.iCflE of 
Cecticin 	of' uu Adnini I'-LiJa Tiib!fl. 

,cL, lu35. 

::hs 	f'cu 	dji .ci 	h 	F njstr i cf 
Fb3. Bench to bake steps to Letianster 
this aio;licoticn to tha Htoh Ccurt of 
jucijcatura K5rnataka.. 	- 
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